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Indo-Commercial BalIk 

1858. Shrl M. P. Swam,.: Will the 
Minister of Finance Le pleased to 
state: 

(a) the percentage of deposit .mo-
unts which still remain unpaid to the 
depositors of the orstwhile Indo-
Commercial Bank (now merged with 
the Punjab Natio!li!l Bank); 

(b) whether the entire balance 
amount will be paid back In !lull to 
the depositors; 

(c) If 80, when the balance will be 
paid; and 

(d) whether any action was taken 
against the directors of the Indo-
Commercial Bank, lor mismanaging 
the affairs of the Bank? 

The Minister of Finance (Shrl 
Sachlndra Chandhnrl): (0)' 10.3 per 
cent. 

(b) and (e). The transferee bank is 
taking adequate steps for protecting 
the interests dI th~ depositors and for 
ensuring that the amounts still due 
to them will be paid in full. But it 
is not possible to anticipate at this 
stage when further payments will be 
lIIade. 

(d) A Slim of Rs. 15 lakhs has been 
recovered on an ad hoc basis from 
the ex-managing dileclor. The ques-
tion of recovering the advances, the 
repayment of which ha •. already been 
guaranteed by him or by his associa-
tes and of obtaining, i!l necessary, a 
comprehensive guarantee for ensuring 
the payment of the amour,t! which are' 
stiU due to the depositors is under 
consideration. 

Govenament Offices In Agra 

1859. Shri S. N. Chaturvedl: Will 
the Minister of Works, Dousing aDd 
Urban DeveloPmellt te pleased to 
state: 

(a) the names at the Central Gov-
ernment Offices located in Agra In 

private rented building. and the rent 
paid in each case; 

(b) whether Governm~nt have or 
had any intention 01 constructing 
their own buildings for these Offices, 
10r example, Income-Tax Office; and 

(c) if so, the difficulty in givinll 
effect to it? 

The Minister of Works. BouslDc alIA 
Urban Denlopment (Shri Mehr ChaDI 
Khanna): (a) to (c). The informatioD 
is being collected and will be laid OD 
the table of the House. 

Government Om""8 In Agra 

11160. Shrt S. N. CbatDrvedi: 
the Minister of Works, Housing 
Urban Develollml'nt be pleased 
state: 

WID 
IIDII 

.tll 

(a) whether there is .any proposal 
to move some Central Government 
Offices from New Delhi to Agra; 

(b) if so, which and w.b.eQi and 

(C) whether accommotlation baa 
been 'found for them? 

The M'mlster of Works, Bonslng ... 
Urban Development (Shri Mehr ChaDII 
KhanJIa.): (a) No. 

(b) and (c). Do not arise. 

Income Tax Omccrs Class D 

1861. Shri D. C. ,Sharma: Will the 
Minister of Finance i.e pleased to state: 

~a) the number .,f applications re-
ceived by the U.P.S.C. for the In-
come Tax Officers' (Class II) Exami-
nation to. be held in May, 1966; 

(b) whciher it is a fnct that the 
marks obtained by the ('andidates ill 
this examination will only be Qunli-
fying in nature for the purpose at 
selecting them for intervitw and these 
will not be taken into account for 
final selection;. 
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(C) if so, the consideratioIL'l neces-
sitating a deviation from the conven-
tional practice of counting the marks 
obtained by a candidate in written 
E'xamination plus interview marks ~or 
final selection as being done in the 
case of appointment to the I.A.S. 
Section Officers, As<ist011/s and other 
similar cadres; and 

developed as a tourist attraction. The 
question o! developing the Kund into 
a health resort is under considera-
tion. 

(b) and (c). An expenditure of 
Rs. 2,35,560 has so far been incurred 
on the construction of a cafeteria, 
pavilions for picknickcrs, car park, 
staff quarters and provision of water 
supply and electricity. (d) whether Government have re-

ceived any representations in this 
connection and the action taken 
thereon? 

The MInister of Finance (Sbrf 
Sachlndra ChaDdhuri): (a) The num-
ber of applications received up-to-date 
is 32129. 

(b) The test will be qualifying in 
nature. The candidates who attain 
the minin1Um standard, to be decided 
by the U.P.S.C., will be called l'or 
interview. 

(c) A written test as an aid to selec-
tion is not a deviation from the past 
practice d! the Commission. 

(d) No, Sir. 

Development of Suraj KDDd 

1862. Shri Vishram Prasad: 
Shri Bagri: 
Dr. Ram Manohar Lohla· 
Shri Yashpal Singh: • 

Will the Minister of Health aud 
Family Planning be pleased to state: 

(a) whether it is a fact that Suraj 
Kund, a historjcal t.1nk near Gurgaon, 
would be developed as a tourist and 
health resort; 

(b) if so, the details thereof' and 
the total expenditure to be incurred 
thereon; and 

(c) when the work is likely to 
commence? 

The Minister of lIealth and Family 
Plaanlllg (Dr. Snahlla Nayar): (a) 
The area round Suraj Kund is being 

A provision df Rs. 1,50,000 has been 
made by the Government of Punjab 
in the IV Plan for the preservation of 
environs, aforestation, improving the 
holding capacity of the t.ank and the 
nearby rain-fed lake, provision d! re-
creational facilities like boating in the 
lake, turning the forest around the 
lake into a bird sanctury and provi-
sion of facilities for fishing. The Gov_ 
ernment d! Punjab have stated that 
the work is likely to commence in 
1966-67. 

Checking of Inflation 

1863 .. Shrl Prakash Vir Shastri: 
Shrl Hukam Chand 

Kachhavaiya: 
Shri Jagdev Singh 

Siddhantl: 

Will the Minister of FiJaance be 
pleased to state: 

(a) the progress achieved in check-
ing the inflation; 

(b) when it is likely to be brought 
under full control; and 

(c) whether the efforts made so far 
have produced any effect on rising 
prices? 

The Minister of FInance (Sbrf 
Sachlndra ChaDdhur!): (a) to (c). 
Although !l'rices have shown a mea-
sure of stahility in recent months the 
underlying situation continues t~ be 
dil'.lcult. It is G~emnwnu's policy 
to merease productJon, augment sup-
plies to the extent 1feasible through 
imports, ensure equitable distribution 




